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Defence deals with Israel

952. DR. K. V. P. RAMACHANDRA RAO: Will the Minister of DEFENCE be
pleased to state:

(a) whether Government is close to finalizing several defence deals with Israel;
and

(b) if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) and (b)
Capital Procurement of defence equipment is guided by the Defence Procurement
Procedure (DPP) and cases are finalized when they reach conclusion in accordance
with provisions of the DPP. Capital Procurements are made from various indigenous
as well as foreign sources, including vendors from Israel.

Nuclear weapons with Pakistan

+953. SHRI HARIVANSH: Will the Minister of DEFENCE be pleased to state:

(a) whether as per an American report, Pakistan has surpassed India in
possessing nuclear weapons;

(b) if so, whether the security of India is at stake due to the same; and
(c) if so, the steps taken by Government in this regard?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKARY): (a) to (¢)
There are reports in the public domain that Pakistan is involved in a build up of its
nuclear weapons arsenal. Government of India monitors all developments which
have a bearing on national security and is committed to taking all necessary steps to
safeguard its national security.

Procurement of components from BAE Systems Inc

954. SHRI SALIM ANSARI: Will the Minister of DEFENCE be pleased to
state:

(a) whether Government has allowed BAE Systems Inc. for fabricating/
manufacturing of more components in India for the ISS-millimeter/39-Calibre
M777ULU assembly;

(b) if so, the details of the proposal of BAE Systems;
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(¢) whether components produced by BAE Systems are superior than developed
by Ordnance Factory Board; and

(d) if not, the reasons for procuring components from BAE Systems?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) No
such order has been issued by Government in respect of 155 millimeter/39 calibre
M777ULH guns.

(b) to (d) Does not arise.

Projects drawn up under ‘Make in India’ programme

955. SHRI C. P. NARAYANAN: Will the Minister of DEFENCE be pleased to
state:

(a) the number of projects drawn up by the Ministry as part of Make in India
programme;

(b) how many of them are indigenous, and how many foreign funded;

(¢c) the number of foreign firms which have confirmed their offer to set up
defence production centres in India;

(d) the expected investment in them; and

(¢) how many Indian private investors have shown interest to participate in this
venture in defence sector?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE
(RAO INDERIJIT SINGH): (a) to (¢) The objectives of ‘Make in India’ programme
of the Government are pursued through Defence Procurement Procedure (DPP) for
Capital procurements in Ministry of Defence, wherein the emphasis has been given
by according a preference to the ‘Buy (Indian)’, ‘Buy and Make (Indian)’ and ‘Make’
categories of acquisition over Buy (Global), to boost the Indian Defence Industry, both
in the Public and the Private sector.

Since the launch of ‘Make in India’ programme in September 2014, Acceptance
of Necessity (AoN) has been accorded to 20 Procurement proposals amounting to
approximately I 88480 Crore, by Defence Acquisition Council (DAC) till March
2015, under ‘Buy (Indian)’ and ‘Buy and Make (Indian)’ categories.

33 FDI proposals/Joint Ventures have been approved in defence sector, since April
2000, for manufacture of various defence equipment, both with Indian public and
private sector companies. Since launch of “Make in India’ programme, Department



